
central aotinistratiue tribunal principal bench

0 . A.No. 58 of 1998

Neu Delhi: this the 3rd day of Bun 0,1998.

HON 'BL E fl R. 3. R. ADIGE, WI CE CHaI i?l AN ( a)

HOM'BLE fl R.T.N.BHaT, r-lETIBERO)

Narendra Kunar Sahoo,
S/o padnacharan Sahoo,
IFs(B) Foreign Service Institute,
Navarattan Hall-2,
Akbar Bhayan,
Chan aky ap uri,
Satya Alarg,
Neu Delhi ̂ -021 Applicant.

(By Advocate: Shri S» K. Tripathi)

Versus

1. Chai rrn an/ Regional Di re cto r
(Northern Region)
Staff Selection Oommission,
Block No. 12, CGO Complex,
Lodhi Road,

Neu Delhi.

2. Union of India, through
its. Secretary ,
Ministry of Personnel,
Public Grievances and Pensions,
North Bio ck,
Neu Del hi-I ....Respondents.

(By Advocate; Shri V, S. R.Krishna)

0 RDER(0 RAL^

IRON < 3L E n R. S. R. A PI GEy 1/1 CF CHaI .TI AN ( aV!

Applicant impugns the final result of

the'.post Eof Assistant declared by Respondents

published in the Employment Neijs dated 13/19,12.97,

and seeks consideration for appointment qlS I FS

(cypher Asstt) under OBC quota,

Ue hav/e heard proxy shri S. Tripathi for

Shri S.K. Tripathi for applicant and Shri \/« 5. R.

Krishna for the respondents,

Shri Krishna hqs handed o'i/e r a copy of

respondents* short reply across the bar(uhich is

taken on record) in uhi ch it'has been stated that

the applicnat's dossier has been foruarded by the

a



r

commission to the Flinistr/ of External affairs

\/ide Nomination Letter dated ?7.5.98 fo r appointment

against a v/acancy of Cipher Assistant reser^/od ro r

OBC in the Cypher Cadre of IFS(B), Shri Krishna has

stated at the Bar that the applicant's seniority uill

be determined as per his position in the merii- listi^

4^ In vieu of the above, nothing further

survives in the OA which has become infructuous

and is accordingly dismissed#

(  T.N.BHaT) ( 5. R. AOIGE )
r-l Ei'^lB E R( J) CE CHaI R^I AN ( ft) .

/ug/


